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HIGH COURT OF JUDICATURE AT ALLAHABAD
LUCKNOW

SPECIAL APPEAL No. - 147 of 2024

State of U.P. through Addl. Chief Secy. Deptt. of

AyUSh Gowvt. of U.P. Lko. and another Appellant(s)
Versus
Dr. Suman Rahegja and others
..... Respondent(s)
Counsel for Appellant(s) . C.S.C.
Counsel for Respondent(s) : Om Prakash Pandey

Chief Justice's Court

HON'BLE ARUN BHANSALI, CHIEF JUSTICE
HON'BLE JASPREET SINGH, J.

1. Disposed of.

2. For order, see order of date passed in Specia Appea No. 58 of 2024
(State of U.P. through Addl. Chief Secy. Deptt. of Ayush U.P. Govt. Civil
Secrt. Lko and another Vs. Dr. Rakesh Kumar Bajpai and others).

(Jaspreet Singh,J.) (Arun Bhansali,CJ.)
February 16, 2026

Sandeep

High Court of Judicature at Allahabad,

Lucknow Bench
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